
ADDENDUM TO FORM G PUBLISHED ON 21-05-2025 
 

INVITATION FOR EXPRESSION OF INTEREST FOR 
ORION WATER TREATMENT PRIVATE LIMITED OPERATING IN WATER AND 

WASTE WATER TREATMENT AT CHENNAI (TAMIL NADU) 
 
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 
 
The timelines for submission of Expression of Interest (EOI) and subsequent stages have been 
extended as under: 
 
SL. RELEVANT PARTICULARS REVISED DATE 
10 Last date for receipt of expression of interest 14-Jun-25, Saturday 
11 Date of issue of provisional list of prospective 

resolution applicants 
24-Jun-25, Tuesday 

12 Last date for submission of objections to 
provisional list 

30-Jun-25, Monday 

13 Date of issue of final list of prospective 
resolution applicants 

9-Jul-25, Wednesday 

14 Date of issue of information memorandum, 
evaluation matrix and request for resolution 
plans to prospective resolution applicants 

14-Jul-25, Monday 

15 Last date for submission of resolution plans 13-Aug-25, Wednesday 
16 Process email id to submit Expression of 

Interest 
orionwatercirp@gmail.com 

 
Note: 
a) All other contents and terms of the original Form G dated 21-05-2025 shall remain 

unchanged. 
b) The prospective resolution applicant(s) who have already submitted their Expression of 

Interest in response to Form G dated 21-05-2025 are not required to submit it again. 
c) An application has been filed before the Hon’ble NCLT, Chennai Bench seeking exclusion 

of the period during which the CIRP remained stayed by court order, from the computation 
of CIRP timelines. The above revised schedule is subject to approval of such exclusion by 
the Hon’ble NCLT. 
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